
Central Administrative Tribunal 
Principal Bench, New Delhi 

*** 

OA No. 4618/2014 
 

This the 20th day of January, 2016 

 
Hon’ble Shri A.K. Bhardwaj, Member (J) 

Hon’ble Shri K.N. Shrivastava, Member(A) 

 
1. Bhavana Singh 
 Aged about 32 years 
 D/o Sh. H.P. Singh 

r/O c-11, Police Colocy 
Sector-12, R.K. Puram 
New Dehi. 

 
2. Neelam Rathi 

Aged about 25 years 
D/o Sh. Paranvir Singh Rathi 
R/o VPO Mahro (Juna), Distt. Sonipat 
Haryana 

 
3. Ratan Lal Palsania 

Aged about 30 years 
S/o Sh. Omkar Mal Palsania 
R/o G-71/3A (LIG), G-Block 
Dilshad Garden, Delhi 

 
4. Prahalad Meena 

Aged about 25 years 
S/o Sh. Hajari Lal Meena 
R/o 135, Bichla Kua, Shiv Singh Pura 
Dausa, Rajasthan-303503 

 
5. Ravi Kumar  
 Aged about 33 years 

S/o Sh. Daya Chand 
R/o H.No. 44, Village Tikri Khurd 
Post Office Narela, Delhi-110046 
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6. Ambuja Sharma 
 Aged about 39 years 
 W/o Sh. Krishna Kumar Sharma 
 R/o 241-D, Pocket-C 
 Mayur Vihar, Phase-II 
 New Delhi-110091 
 
7. Anita Kumar  
 Aged about 29 years 
 W/o Sh. Sandeep Kumar 
 R/o Nonond-Pana 
 Jatan, Distt., Rohtak, Haryana 
 
8. Rekhi Rani 
 Aged about 41 years 

W/o Sh. Rajiv Walia 
 R/o B-255, Majlis Mark 
 Adarsh Nagar, Delhi-110033 
 
9. Nisha 

Aged about 25 years 
D/o Sh. Yashwant  
R/o D-719, Madipur Colony 
New Delhi-110063 

 
10. Shashi 
 Aged about 27 years 
 W/D/o Sh. Inder Jeet 
 R/o Village Bakheta 
 Tehsil & Distt. Rohtak 
 
11. Kavita 
 Aged about 32 years 
 D/o Sh. Bal Kishan  
 R/o D-164, JJ Colony, 
 Wazirpur 
 New Delhi-52 
 
12. Neeti Panwar 
 Aged about 36 years 
 S/D/o Sh. Raj Kumar Panwar 
 R/o Village Johdi 
 PO Binola, Distt. Baghpat 
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13. Monika Mathur 
 Aged about 26 years 
 S/D/o Sh. R.S. Mathur 
 R/o  C-108, Minto Road, New Delhi-110002 
 
14. Anita Sharma 
 Aged about 28 years 
 W/D/o Sh. Chotte Lal Sharma 
 R/o Kund Road, Near PNB Behroad, 
 Distt. Alwar, Rajasthan 
 
15. Rekha Rani 
 Aged about 37 years 
 D/o Sh. Kiran Kumar 
 R/o Basan Vihar 
 Badli Road, Bahadurgarh, Jhajjar 
 Haryana 
 
16. Sonika 
 Aged about 33 years 
 W/D/o Sh. Manoj Rana 
 R/o 1553, Sector-6 
 Bahadurgarh, Haryana 
 
17. Rahul  
 Aged about 31 years 
 S/o Sh. D.P.B. Chand 
 R/o Vill. Hatha Bazar 
 P.O. Shivpur, Distt. Gorakhpur, UP 
 
18. Neelam  

aged about 31 years  
D/o Sh/ Nafe Singh 
R/o H.No. 78 
VPO Kanjhawala, Dlehi-110081 

 
19. Hitesh Narayan Mudgal 
 Aged about 25 years 
 S/o Sh. Rohtash Chand Mudgal 
 R/o RZF-907/20 
 Rajnagar-II, Palam Colony, 
 New Delhi-110077 
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20. Raghvendra Pandey 
 Aged about 25 years  
 S/o Sh. Ram Shankar Pandey 
 R/o C/183, Near Ravi Das Mandir 
 Katwaria Sarai, New Delhi-110016 
 
21. Kamal Nayan 
 Aged about 31 years 
 S/o Sh/ Satya Narayan 
 R/o VPO Kapro 
 Distt. Hisar, Teh. Narnaund, 
 Haryana-125039 
 
22. Yogendra Kumar Sharma 
 Aged about 25 Years 
 S/o Sh. Ram Charan Sharma 
 R/o RZF-95, II Floor, St. No. 41 
 Sadnagar-II 
 Palam Colony, New Delhi-110045 
        ... Applicants  
 

(By Advocate: Mr. S.N. Sharma) 

 
VERSUS 

 
1. GNCT of Delhi, through   

Its Chief Secretary/Secretary 
I.P. Estate, Govt. of NCTD 
New Delhi 

 
2. The Chairman/Controller, 

Deputy Controller of Exam, 
Delhi Subordinate Services Selection Board, 

 FC-18, Institutional Area 
Kadkadduma, Delhi- 
       ..... Respondents. 

 

(By Advocate: Mr. K.M. Singh) 
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ORDER (ORAL) 
 
By Hon’ble Shri  A .K. Bhardwaj, Member (J): 
 

With the consent of the learned counsel for the parties,  in 

view of the order dated 18.12.2015 passed in OA No. 

4445/2014, particularly in para 20 thereof, the OA is disposed 

of as infructuous.      

 

 

(K.N. Shrivastava)                                    (A.K. Bhardwaj) 
     Member (A)                                             Member (J) 
 

/daya/ 

 

 

 

 


